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User Manual — e-Filing Module
of e-Courts (NCLT) application

New Users Registration Module



Logon to NCLT e-Filing website

URL https://efiling.nclt.gov.in

Digital India

Power To Empower

Click on the

“Applicant
NCLT Bench locations Corner”

button
< Principal Bench , New Delhi

<] New Delhi

Bengalumu

Chandigarh

Chennai ]
) Applicant Comer
Guwrahati

Hyderabad
Kolkata Bench
Mumbai Bench
Abhmedabad
Allahabad

1472 1416 215 yi : .

: b Remstry Comer
Total Registered Total advocate % Total E-Case filed Month E-Case
Users Registerd Filed

(For NCLT officials only)




New User Signup

Digital India
E‘:ﬂo Empcw:er

NCLT Bench locations
User Login

| Principal Bench , New Dethi

7| New Delhi Username

| Bengalum

Chandisarh Password Lo
| Chennai
Enter Captcha
F - | Guwahati 3
| Hyderabad >
| Kolkata Bench
Login
| Ahmedabad
8 Allahabad Forgot your password?
New user? Signup

If you are a

'lI'4zaleegistered '11'411,3 dvocat % ilitjalE Case filed % :.*I th E-C AEEESEE
of otal advocate otal E-Case onth E-Caze . .
_ . click on this
Users Registerd Filed

link




New User Registration

Please select
your user type

NCLT Bench locations

/1 Principal Bench . New Delhi

/1 New Delhi
Bengaluru
Chandigarh
Chennai
Guwahati
Hyderabad
Kolkata Bench
Mumbai Bench
Abmedabad
Allahabad

1452
@ Total Registered
Users

@

@

Ahme

ar
C

1398
Total advocate
Registerd

! Individual

- Advocate

-/ Chartered Accountant

- Company Secretary

- Cost Accountant

- Registrar of Companies

-/ Regional Director

- Official/Provisional Liquidator
- TRP/RP

- Any Other

= Digital India

Power To Empower

—

191
% Total E-Case filed

Map Not to Scale
| ——

a 47
% Month E-Case
Filed

User Login

Password &

Enter Captcha

545333 ©

Forgot your password?
New user? Signup




User Registration (Individual)

e - filing User Registration ( Individual )

. T *
Name ASAS Address 1 ammcid Address 2 ajdjiks
T s State* Delhi ,  City/District* S0UTH v
" * . :
Pin-code 110001 Logind @124
Mobile Number* 0308089508
Fill the required

xyz@gmail com Send details and click on

“Send OTP” to

56 receive OTP on your Submit & Next
mobile and email




User Registration (Individual) — Verification

ﬂ e - filing User Registration ( Individual )
Name* ).8:0.0:4 Address 1* 13/12 Address 2 New Delhi
Land-mark Landmark State® Delhi v City/District* EAST v
Pin-code* 110002 Login Id* 00
Mobile Number* 9898989898
E-mail Id* xyz@gmail.com
Submit & Next

Complete verification
of Mobile Number and
Email

After verification
completion click on
“Submit & Next”




User Registration (Other Than Individual Users)

Users can select their

name, if their details

are already existing in
the data base

e - filing User Registration ( as Advocate )

User representing Law/Professional Firm ) Yes ® No

Name* ‘ ch | R_fgisl:ratinn ) Eegistration Mumber/Enroll Adddress 1* Address
. | NumberEnrollment Number®
CHARU SHARMA{D/4759/15)-1832 -
Address 2* State* Select State v
CHANDRA SHEKHAR YADAV(D/1434/1995)-3124
City/District* CHARU SANGWAN(D/411/2006)-3466 Login Id* Login Id For Creation
CHAYAN SARKAR (J/990/11)-3778
Mobile Number™ CHANDRASHEKHAR DWARKANATH MULHERKAR(D/711/9868##40;R&#41;)-6104
CHARU RASTOGI (DM67214 )-6909 -
E-mail Id* e-mail Td

St & e



User Registration (Other Than Individual Users)

|
Enter the relevant registration/enrollment number
In case user is not : . as per user type. For e.g.
representing a firm, Basic Details a. Bar Council Number if you are an advocate, or
select “No” _ _ b. ICAl number if you are a chartered Accountant,
’ ) etc.

e - filing User Registration ( as Advocate

User representing Law/Professional Firm

b,
¢

Registration
Name* TYYY = 12738618736178371 Add 1* Address 1
ame Number/Enrollment Number* res =

Address 2 Address Land-mark Landmark State*® Delhi v

City/District” EAST v | Pin-code* 110020 Login Id* VY
Fill the required details Click on “Submit &

Mobile Number* 9898989898 and click on “Send Next” to submit the
OTP” to enable captcha details

. and receive OTP on
E-mail Id* i
xyz@gmail.com your mobile and email
———




User Registration (Other Than Individual Users)

Enter the relevant registration/enrollment number
e - filing User Registration ( as Advocate ) as per user type. For e.g.

a. Bar Council Number if you are an advocate, or
In case user is Basic Details b. ICAl number if you are a chartered Accountant,

representing a firm, etc.

User representing Law/Professional Firm selaes e

L.
P

) ) . . Registration .
N f Firm* M’z AB Name* ZZ7Z §0223djn0929110
At of furm ; ame Number/Enrollment Number* "
Address 1* Address 2 Address 2 Address Land-mark Landmark
State* Delhi v City/District* NORTH v Pin-code® 112029
Mobile Number* 9898989898
Fill T-hi req{lljslredddg;c_il’l'stand Click on “Submit &
E-mail Id* YYYY@gmail.com SHERGIE >SS ° Next” to submit the
enable captcha and receive details
OTP on your mobile and
1 *=
Login Id zz1] email after entering captcha

Submit & Next

Back




User Registration (Document Upload)

Digital India

Power To Empower

Upload copy
e - filing User Registration ( Individual ’ of the

verification
Upload Section document

Document Type* | PAN Card I Document Number* AKSOK2038N Upload File* I Choose File | Test Document pdf I

[ o

Select verification
document type: Pan

Card, Voter ID, Aadhaar
Card or Registration
Certificate

After uploading

document click on
“Submit & Next”




User Registration — Successful Registration

bfibunal

Digital India

Click on link to login Power To Empower

with your credentials
shared on mobile and
email

¢ - filing User Registration ( Individual ) | Login

Welcome , You have been registered successfully.

Upon completion of
registration, you will receive a

Your LoginId and Password has been mailed to your registered mail id. system generated password
on your registered mobile

- number and email id




Change Password

I Change vour Password

Login through your shared login Id and

system generated password, the

Old Password system will force the users to change
BN Entec your Ol Password the password for the first time of their

own choice.

Mew Password

& | Enter your New Password

Confirm Password

& | Confirm your password




User Manual — e-Filing Module
of e-Courts (NCLT) application

E-Filing — Log in



Logon to NCLT e-Filing website

Digital India

Power To Empower

Click on the

“Applicant
NCLT Bench locations Corner”

button
/| Principal Bench , New Delhi

+| New Delhi

[ Principal bench

Bengalum

Chandigarh

Chennai _
. Applicant Comer
Guwahati
Hyderabad
EKolkata Bench
Mumbai Bench
Ahmedabad
Allahabad

1472 1416
@ Total Registered Total advocate
Users Registerd

215 » Y Registry Comer
E Total E-Case filed Month E-Case -
Filed

(For NCLT officials only)




Login to e-Filing Application

@

NCLT Bench locations

] Principal Bench , New Delhi

7] New Delhi
Bengaluru
Chandigarh
Chennai
Guwahati
Hyderabad
Kolkata Bench
Mumbai Bench
Ahmedabad
Allahabad

1472
Total Registered

Users

@

1416
Total advocate
Registerd

215
Total E-Case filed

Enter username,
password and Captcha.

Click on button “Log

”n

Digital India

Power To Empower

In

User Login
-

Username

Password

Enter Captcha

&

Forgot your password?

New user? Signup




Select NCLT or NCLAT Account

Digital India

Power To Empower

Click on “NCLT” button
to view user’s NCLT
account

National Company Law
Appeliate Tribunal (NCLAT)




Disclaimer

e 4 —

Want to Continue with NCLT

—

I have read the contents of the site and the instructions given thereof as regards registration and e-filing of petitions/documents before the National Company Law Tribunal and agree with the same [
hereby declare that the information given in the petition/documents are true and correct to the best of my knowledge. [ hereby acknowledge and certify that the attachments/enclosures/appendix made
along with the petitions/application are true and correct and are valid as per the original documents. I further certify that I have personally or through my counsel/advocate completed the
petitions/application and have e-filed the same. [ understand that any misrepresentation, falsification or omission of infortnation in the petition /application or anv document used for registration shall be a
valid ground for rejection of the petition/application apart from any other penalty for perjury.

I ¥ Click to Agree I

Continue

v
Select the checkbox

“Click to Agee” and click
NCLAT

on “Continue” button to
proceed




User Account Home Page

hunal : Digital India

Provased Tar o poaer

Home ‘ Change Password | Edit Profile | Logout

F& Welcome : vikrant_sharma

B Draft Cases Mode of Mode of E-Filed Cases 1A-Filed

O Petitioner Store Payment Payment

(Online) (Offline)

2 0 0 2
O Respondent Store
Cases in NCLT
(] My Account
E-Filed - 2 — Draft - 2

— Online Payment - 0

Offline Payment - 0

@® Draft- 2 @ Online Payment - 0 Offline Payment - 0 @ E-Filed - 2



User Manual — e-Filing Module
of e-Courts (NCLT) application

E-Filing — Under Companies Act 2013 Module



User Account Home Page — Petitioner Store

@ Welcome: vikrant_sharma B it Cases Mode of Mode of E-Filed Cases |A-Filed
_ Payment Payment
(Online) (Offline)
O Petitioner Store
1 5 14
» Petition Filing
» ﬁ{:nmparw Act 2013 Cases in NCLT
7 IBC Act 2016 __— Draft-2
-~ Online Payment - 1
IA Filing
Document Upload Offline Payment - 5
Click to initiate e-
Upload Via Security Code ﬁ“ng under E-filed 14 —
Companies Act
_ 2013
Associate case
® Draft -2 @ Online Payment - 1 Offline Payment -5 @ E-Filed - 14

O Respondent Store




e-Filing -> Basic Details
Insert the required
the petition in

below shown
fields

+ BASIC DETAILS

Eeference No : -
- ~y
A .
MNCLT Location — Salact NCLT Location —- v  Location of Respondent® — Balect Location of Respondant-- v
Caze TypeNature® - Salect Case Type — v Are You Qualified in MSME Sector® N0 -
Caze Title 1l be auto Hlled Subject matter®
799 :
op-up appears on selecting y p
case types other than
Amount Claim Company Petition and Remarks
Merger & Amalgamation for y
K . .-.
iling under a main case e
; ; n Click on “Save
Section of Companies Aect 2013 - Salect Section Act From List - v Fee Amount 0 .
and Next
. after entering
Indusztry - Select Industry - v all details
O ore Save And Next Total Maximum Pavable Amount : 0
ectio 0 add more ‘ \




e-Filing -> Basic Details

LILNIRI IO B Al Ui b O TDD, RWIALT U LRRFRITal R II

efiling.nclt.gov.in says

On submitting the
information Case details of
the main case will appear on
the basic details form for
confirmation

Flease Check Following Details: Case Mo : CP/109/PB/2018 Case Title
ATUL KHAMMA Vs, UNION OF INDIA

Click on “Ok” if main

case details are correct Tpload Document
else click “Cancel” to

select another case

Beference No : -
NCLT Locag | Fill Details - .
Case_Type Company Petition v Case Number 109

Case Typ<N: Bench National Company Law1 v Case Year 2018 v v

Case Title =
y

Amount Claii_ Click on “Submit” :

A
button after the

Section of Companies Act 2013 main case details » | Fee Amount

Industry * .

Iz Proof of Service given with Petition/Application Yes O No ®

More Section Total Maximum Payable Amount : 1]

Save And Next




e-Filing -> Add Petitioner (1/3)

Add Resz Choose the j=sentative Upload Document Check List Final Preview Payment
petitioner type .
Insert the required

Reference No : - 0710102002892018 from Company .
—x or Others - details about the

£ I petitioner in below
® Company "' Others shown fields

Select Mode

ABC CIN* 100000000000000000000

Company Name*

Address Of Company™ A reference number Nationality Of Authorized Person® Indian v
is generated post

State* saving Basic Details v City/District* EAST v

Pin-code* 110003 Pan Number Authorized Person/Company* Pan Number

Authorized Person//Director of Company™ Mr A E-mail Id Aunthorized Person/Company™ abc@gmail com

MMohile Number Authorized

0000000000
Person/Company™

Reset
Click button to

submit the details of
+ PETITIONER'S LIST petitioner




e-Filing -> Add Petitioner (2/3)
h ired
el sbout

petitioner in below

shown fields
Next ©

Reference No : - 0710102002892018 he form layout

changes for
“Others” type of

Select Mode ) Company ® Others TN
Petitioner Name* Mr. B
Address* 122, Main Road Nationalitv Of Authorized Person® Indian v
State* Delhi v | City/District® EAST v
Pin-code* 110003 Pan Number Authorized Person*® ABDEER20380
Authorized Person* Mr. B E-mail Id Authorized Person*® bbbi@gmail com
Mobile Number Aunthorized Person® 2090090000
m Click button to

submit the details of
petitioner

+ PETITIONER'S LIST



e-Filing -> Add Petitioner (3/3

Reference No : - 0710102002892018 Peritioner added successfully

Click on “Next”

Add Petitioner to navigate to
the next tab
Select Mode Click on “Back” Qe F1 VAT eli 138
to navigate to
Company Nam¢ the previous y N CIN* CIN

tab

Address Of Company Address Nationality Of Authorized Person* Select Nationality v
State* Select State v Cityv/District® Select City/District v
Pin-code*® Pin-code Pan Number Authorized Person/Company™* Pan Number

Authorized Person//Director of Company™ Authorised Person E-mail Id Authorized Person/Company* Authorized E-mail Id

Mobile Number Authorized iti
p e Cum “ __*“ oree Mobile Number The petitioners
erson/Company added through the

m form can be viewed
in the shown list

+ PETITIONER'S LIST

Name Address ! 3 istric incode Mohile No
1 Mr. B 122, Main Read Delhi EAST 110003 2099999900 bbb@gmailcom  ABDKR29380 m ﬁ
2 ABC 12/13, MainRoad  Delhi EAST 110003 0999999999 abc@gmailcom  SLISN92920 ele i




e-Filing -> Add Respondent (1/3)

details about the

Add Respondent Add Fepresentative Upload Document :
respondent in below

o 1710102002892018 shown fields
Choose the -—

respondent type Add Respondent
from Company or

Insert the required

Others or NA ® Company ' Others ' NA
Company Name* DEF CIN * 102000000000000000000
Authorized Person/Director of Company™ MrC Address Of Company™ 122, B Colony
Nationality of Authorized Person® Indian v | State* Delli v
City/District® EAST v | Pin-code® 110022
Pan Number Authorized Person/Company*® ATITH2928H P;::::;E?Ci::::::;uthurized 220000000
E-mail Id Authorized Person/Company™ def@lgmail com

Click button to

submit the details of
+ RESPONDENT'S LIST resF)O”dent




e-Filing -> Add Respondent (2/3)

Reference No : - 0710102002892018 Respondent added successfully shown fields

Insert the required
details about the
respondent in below

Add Respondent

o Company ® Others ' NA

Select Mode

The form layout MrD Address* 122, Road
changes for “Others”

type of Respondents or Indian v State* Delhi v
select “NA” if there are
no respondents NORTH v Pin-code* 110003
Pan Number Authorized Person* AKSQ2029T hMobile Number Authorized Person® 0012222222
E-mail Id Aunthorized Person® ddd@gmail com|

Click button to

submit the details of

+ RESPONDENT'S LIST respondent

Name Address State District Mobile No Action

1 DEF 122.B Colony  Delhi EAST 110022 0229000000 def@gmailcom  AJITH2928H m ﬁ



e-Filing -> Add Respondent (3/3

Reference No : - 0710102002892018 Respondent added successfully

Click on “Next”

Add Respondent to navigate to

Select Mode : P2 Company ' Others ) NA the next tab
Click on “Back
Company Name* to navigate to v N CIN * CIN
the previous
Authorized Person/Di tab thorised Person Address Of Company™ Address
Nationality of Authorized Person® Indian v State* Select State v
Citv/District™ Select City/District v Pin-code* Pin-code
MMobile Number Authorized
Pan Number Authorized Person/Company™ Pan Number oo E. tmber Adtiorize Mobile Number
Person/Company™

on/Company™ Email-Id
The respondents pany

added through the
form can be viewed m

in the shown list

+ RESPONDENT'S LIST

5. No. Name Address State Pincode Mohile No E-mail PAN No
1 DEF 122, B Colony Dethi EAST 110022 Q220000000 defi@gmail com ATITH2028H m
Edi

2 Mr D 122, Road Delhi NORTH 110003 0012222222 ddd@emailcom  AKSOE2028] m . i




e-Filing -> Add Representative

unal 3

Add Petitioner Add Respondent Add Representative Upload Document
Select “Petitioner”

Reference No : - 0710102002892018 or “Respondent” for
D adding

Add Representative representative

Powndt To Empower

Home | Change Password | Edit Profile | Logout

Check List Final Preview

Add Representative For: '® Petitioner ' Respondent

'

&

Select Petitioner * M. B v Representative® “ Abheejit—{SSDSDFSED) v
Click button to

+ ADVOCATE'S LIST submit the name registered with
representative name NCLT e-Courts

Select representative

application



e-Filing -> Upload Document

Upload all relevant

documents for the
case

Home | Change Password | Edit Profile | Logout

Browse and select

upload Add Document

*(Only PDF file Can be uploaded)

Document Filed By* | Petitioner

I Choose File | Test Document pdf

Select the Select
document filed by document

role in the case type

v |)o\nment Tvpe* Petition v

Select file* INumber of pages*® |

Click to submit
£ UPLOADED DOCUMENT'S LIST document for the

> Added documents can be case

seen in this section and can
be deleted from the list
if required



Enter Values “Yes”,

[ ] [ ] [ ]
e-Filing —> Checklist o Or N
applicable in the

checklist. Provide
Reference WNo : - 071010Z2002892018

remarks wherever

required
Main Check List

1 Whether the petiton/application/appeal falls under the territorial jurisdiction of MNew Delhi’'———— Bench of NCLT?  Select— -
2 Whether petition/application/appeal Teply and all enclosures are legible and in English language? - Select—— -
3 Whether petition/application/appeal Teply has been printed in double spacing on one side of standard petition paper with an inner margin of - Select- -
about four centimeter width on top and with a right margin of 2.5cm left margin of Scm and duly paginated, indexed and stitched together in
paper book form7?
4 Whether the relevant provisions of the Companies Act 2013/NCLT rules, 20106 have been clearly mentioned in the petition/aplication/appeal? - Select- -
5 Whether Petitioner/aplication/appellant is entitled to and hawve the requisite qualification to file the petition e g Under section 241 and 242 of o Select—— -
the Companies Act, 2013 in accordance with section 244 of the Act & attached documentry proof of entitlement?
[+] Whether the petittoner/application/appeal/teply has been signed at the foot of each page by all the petitioner /applicant/appellant/ respondent - Select—— -
and their name (s} has also been mentioned?
22 Whether proof of service of the petition/application/appeal/reply on all the respondents as well as caveat or (S) . if any has been filed? —Sclect— -
23 Whether brief of synopsis within two or three pages has been filed? —Sclect— -
24 Whether date of events within two or three pages has been filed e Selectm -

Click to submit

checklist




[ ] e [ ] o
e-Fi INg —> Final Preview
Sed Respmdﬂn_ Sed Representati‘re Uplﬂad Docmment Sheck bist

Reference ™o : - 07101020028592018 Date & Time : - Tue Apr 03 17:11:20 IST 2018

PREVIEW AND CONMNMPFIRM FOR FINAT. SUBMISSION
Basic Details

NCLT Location MWew Delhi Case Type/Nature Company Petition
Case Title ABC Vs, DEF Subject Matter Under section 2(41) of Companies Act 2013
Remarks

Sec. 2(41) 5000

+ PETITIONER'S LIST

1 Mr B ABDER29380 122, Main Road Delhi EAST 110003 209990900000 bbb email com
ABC SLISN92920 12713, Main Road Delhi EAST 110003 paislaleleieielnlels] aboc@gmail com

+ RESPOMNDENITS LIST

5]

Amcthim e T e e e e e

1 A TITH29O2E8TFT 122 B Colomny Delha EAST 110022 D2Z29000000 defitomail corm

TAr T AT SOE2O029T 122, Road IDelhi ™NORTEL 110003 Lol R dom ooy . o AddF@R omail corr

]

—+ TUTPLOATOYETD IDOCURMETN TS T.IST

Suab Ivocumyent Document Nanme

Ty O Printacopy W tonavigate to — Test_Document par
of Final

+ ATDNVOCATE"S LLIST . the neXt ta b
Prewew of e ——

S_ ™o Respomndent Name Advocate Name

’ G W

+ STUBMIT ITITEID CHECEK T.IST




e-Filing -> Payment

unal 3

Powsdd To Empower

Home | Change Password | Edit Profile | Logout

Add Petitioner Add Respondent Add Representative Upload Document Check List

~ \

Your Payable Amount is : 5000 Rupees Your Remaining Amount to be paid : 3000 Rupees

(Pay Fees through Net Banking/Credit Card/Debit Card)

Select pavment Mode
'/ Offline | (Pay Fees throngh DD)

S. Nao t No. Branch Name District

Select a mode of Payment :
Offline (through demand draft) Click on

Online (through net banking, “Continue” after
credit and debit cards) selecting a mode
of payment



e-Filing -> Offline Payment (1/2)

Provide the demand
draft details in the form
shown. If required, user

can enter details of

multiple drafts as well

but values need to be

entered one draft at a
time

unal

Add Petitioner Add Respondent Add Representative Upload Document

'

Your Payable Amount is : 5000 Rupees Your Remaining Amount to be paid : 5000 Rupees

Check List

'~ Online (Pay Fees through Net Banking/Credit Card/Debit Card)

Select pavment Mode

'® Offline (Pay Fees through DD)
o,
p

Demand Draft No.* Demand Draft No. Amount Bs.* Amount Bs.
Issue Date* dd-mm-yyyy Bank Name™* Bank Name
Branch Name* Branch Name State® Select State r

District™ Select District Pin-code*®

Click on “Save & Continue” to generate

receipt. In case of multiple drafts, enter

values one draft at a time and click on

Demand Draft No. button to enter values for another draft
till Payable amount comes to 0.




e-Filing -> Offline Payment (2/2

unal Digital India

Home | Change Password | Edit Profile | Logout

Add Petitioner Add Respondent Add Representative Upload Document Check List

o

-
Your Pavable Amount is :

5000 Rupees Your Remaining Amount to be paid : S000 Rupees

Online (Pay Fees through Net Banking/Credit Card/Debit Card)

Select pavment Mode
® Offline (Pay Fees through DD)

,Dem and Draft No.* Demand Draft No. Amount Rs.* Amount Rs. )
Issue Date* dd-mm-yyyy Bank Name* Bank Name
Branch Name* Branch Name State*® Select State v
District* Select District v Pin-code* Pin-Code
5 No. Demand Drafi No. Bank Name Branch WName Sitate
1 1237182931 3000 ABX Bank ABB Delhi WEW DELHI 110023
2 223333 20001 ACE BCO Delhi WEW DEILHI 112029

Click to generate

receipt for the
payment




e-Filing -> Offline Payment (Receipt

Generation)

unal

/ eguona/ o\

/

(&)

N
A > <

=%, National Company Law Tribunal

6’
< |
¢/ Your Payment is Successful

Case Title : ABC Vs. DEF
Click on button to Case Type : Company Application
take a print of the Payee Name : ABC
receipt Transaction Id : 0204130004872018
Transaction Date 05-07-2018

Filing No 0202490003552018

Click on button to
take download

receipt

Demand Draft No. Amount Rs. Bank Name Branch Name

State District

axis gurgacn Harvana GURGAON
actual demand draft is submitted at NCLT Office

Pin Code

111111

am

Change Password | Edit Profile | Logout

Click on “Home”
button to return
to user
homepage




e-Filing -> Online Payment (1/2

Non-Tax Receipt Portal Controller General of Accounts
Government of Endia Dept. of Expenditure, Ministry of Finance
\_—_—' - —— ~3 — ,
£ - s T -
\\\/ < e —\ T
e X : .‘g‘" — 2> "D\ —
Non-Tax Receipt Portal
=2  Pay
Payment Mode Online
l Depositor Details I
Name = Lalit NCLT Payment
Address 1 = Thatipur Address 2 = Thatipur
CTity = Gwealior District = Madhy= Pradesh
State = Madhya Pradesh Country = =21
Pincode/ZipCode = <20000 Email = Ialit.pachaurig@gmail.com
™Mobile No (91) = S971695922
Aadhar Number Pan Number
Tan Number Tin Number
l Purpose Details I
3;‘. Ministry PAO Name DDO Name pa':"::";:"f?rfpe Pa";':::z::;iod/ Am?:";t) En
- = . St
Sl T I e ol %emoany one Time s000.00
R five thousand Total : SO00.00
Click on
. «“ )
Click on “Cancel . )
: Confirm” button
| cancer | button to go back .
to navigate to the
to the last page

next page




e-Filing -> Online Payment (2/2

—’x'ﬁon_—'—ax Receipt Portal Controller General of Accounts

Government of India Dept. of Expenditure, Ministry of Finance

— ?i' : ~ , = : . = Select your

Nonmn—T< bankand
Confirrm Info - Pay mode Of

. payment

FPayment Gatewavy

=il=abl=s

The payment c=r be made by = depositor wsing all Indian Credit Cards or Debit Cards and =lsc wia the Internet Banking of banks through the Payrment

belows
< K rOmn T S SESrIoa &R
aans .3 S o Fowroats — @ Iindian Bank

o P rCrCrSank (=

Net banking Debit card | Tredit card ]
3 . g 1 Charges applicable =: SO.00
- VS [ L=

Wiews User Charge

Enter the
characters as
shown above

Enver the Letrters shown 2bowves

AfFrer you click on "Pay” button.,. you will be redirected to = secure gateway. After completing the payment you will be redirected back

Check the box to .
: nd wwill be processed offline by The concermne
. . by the payment gateway / banik o
and Conditions

related to payment e to the Tammns and Conditions.

aclk—refuand policy of NTRE (Nom tax § C“Ck On ”Pay" = i rveft.-ndsl:.:harge
button for
making the

payment




e-Filing — Online Payment (Receipt Generation)

¢4

1\
'-.'3_ -

-\.'

E
=
5=

National Company Law Tribunal

Your Payment has been Successful

&

Payee Name : Company Testing 1

Click on button Case Type : Company Petition
to take a print of

the receipt

ase Title : Company Testing 1 Vs. Company Testing 2

MNcit Transaction Id : 07010100023032018
Bank Transaction Id : 2510180000564
Transaction Date and Time : 25-10-2018 00:10:00
Amount : 5000 Rs. Only

Click on

button to take
download
receipt



User Manual — e-Filing Module
of e-Courts (NCLT) application

e-Filing under IBC Act 2016



User Account Home Page — Petitioner Store

@ Welcome: vikrant_sharma B it Cases Mode of Mode of E-Filed Cases |A-Filed
_ Payment Payment
(Online) (Offline)
O Petitioner Store
1 5 14
» Petition Filing
¥ ﬁ{:nmparw Act 2013 Cases in NCLT
| IBC Act 2016 _— Draft - 2
-~ Online Payment - 1
IA Filing
Document Upload Offline Payment - 5
Click to initiate e- )
Upload Via Security Code ﬁ“ng under IBC Act E-Filed - 14 =
2016
Associate case
® Draft -2 @ Online Payment - 1 Offline Payment -5 @ E-Filed - 14

O Respondent Store




e-Filing -> Basic Details

+ BASIC DETAILS

Feference No: -

Insert the required

Check List . .
basic details about

the petition in below
shown fields

.

-
Location of Respo t -- Balect Location of Fespondent-- v
Are You Qualified in MSME Sector® N0 -
Subject matter®

s
Remark:

5
Fee Amount ; Click on “Save

and Next”
after entering
all details

‘ Save And Next \ Total Maximum Pavable Amount : 0

NCLT Lecation™ — Select NCLT Location — .
Caze TypeNature® - Balect Case Typa -- v
Casze Title 2]l be auto filled

Pop-up appears on selecting o
Amonnt Claim case types othgr than -

Company Petition IB for filing

under a main case
Section of Companies Act 2013% - Balect Section Act From List -- v
Indwztry * - Select Industry -- ¥

C O O dU0 ore
ST E e



e-Filing -> Basic Details

bookmarks  For quick access, place your bookmarks h%

efiling.nclt.gov.in says

On Submitting the Please Check Following Details: Case Mo : C.P. (IB)/9872/PE/2016 Case

information Case details of Title TEST PET P1 Vs, TEST PET P2

the main case will appear on
the basic details form for Click on “Ok” if main

confirmation AddE case details are correct = prE——— Check List Payment
else click “Cancel” to
BASIC DETAILS select another case

Reference No : -0710102045862018

‘ Fill Details x ‘
NCLT Locati .
Case_Type Company Petition IB v (Case Number 9872
Bench - » Case Year -
Case Type/N: Mational Company Law 1 2016 i
Case Title =
: « v o
Click on “Submit
Amount Claimed, if Any* button after the y
main case details
Section of IBC Act 2016% .
Industry*

MEDIA AND ENTERTATNMENT A

Save and Next Total Payable Amount : 2000



e-Filing — IBC Act 2016 — Basic Details
5ot o gl

basic details about
. BASIC DETAILS the case in below
Reference No : - shown fields
NCLT Location® New Delhi »  Jurisdiction/Location of Respondent™ Union territory of Delhi -
Case TypeNature* Company Petition IB v Are You Qualified in MSME Sector YES -
Sector™ Manufacturing Sector y | Investment Plan® »25Laes < 5Cr --> (MEDIUM) v
Case Title ** will be auto filled later " || Subject matter* absub r
Amount Claimed, if Any* 100000 Remarks 1xsi00 P
Section of IBC Act 2016% IEC vnder Sec 7 v | Fee Amount | 25000
Industry™ HIGHWAY CONSTRUCTION v

Total Payable Amount : 25000

Click on “Save and ‘

Next” after
entering all details




e-Filing — Add Petitioner (1/3)
details about the

A unique reference
+ ADD PETITIONER number is generated petitioner in below

TP Cocontt N <ov fields
Basic Details” tab

Reference No

Add Petitioner Choose the

petitioner type from

Select Mode | ® Company * Others | Company or Others

Company Name* M's ABY Ltd CIN* 123456789012345678006

Authorized Person/Director of Company Mr AB Address Of Company™ MMall Foad

Nartionality of Authorized Person* Indian v State* Delhi v
City/District™® CENTRAL v  Pin-code* 112099

Pan Number Authorized Person/Company™ Pan Number i{:;]:;];g:i;::;uthnﬁzed 2000000000

E-mail Id Authorized Person/Company* ab@gmail .com| ‘

‘ Submit Petitioner

‘ Click button to
| submit the details of

petitioner




e-Filing — Add Petitioner (2/3)

ren - [Insertfhe requirec
The form layout details about the

+ ADD PETITIONER changes for petitioner in below

Reference No : - 0710020001612018 U ol O shown fields
Petitioners

Q@ Back Add Petitioner Next ©

Select Mode ' Company '® Others
Petitioner Name* MrBC Address* A Colony
Nationality of Authorized Person™ Indian v State* Delhi v
City/District™® EAST v  Pin-code* 110029
Pan Number Authorized Person*® ATDI2820H Mobile Number Authorized Person® o111111111
F-mail Id Authorized Person*® bec@gmail.com| ‘
Submit Petitioner
\ Click button to J

submit the details of

petitioner



e-Filing — Add Petitioner (3/3

;- 0710020001612018 Petitioner added successfully

Add Petitioner
Click on “Back” to
Select Mode navigate to the
previous tab

Click on “Next” to
navigate to the next

Company Name*® CIN * tab

Authorized Person/Director of Company ~ Authorised PersonDirector of Company Address Of Companyv™ Address

Nationality of Authorized Person® Select Nationality v State* Select State v

Citv/District™ . v Pin-code™ Pin-code
= The petitioners
added through the Mobile Number Authorized
Pan Number Authorized Person/Con 8 o ]E_ umber Anthortze Mobile Mumber
form can be viewed Person/Company™

E-mail Id Authorized Person/Company™ in the shown list

Submit Petitioner

+ PETITIONER'S LIST

Address State District Mobile No Action

1 M= ABY Ltd Mall Road Delhi CENTRAL 112090 Q000000000 ab@zmail com ABSEY2028]1

2 MrBC A Colony Delh: EAST 110029 0111111111 bo@gmail com ATDDI2820H




e-Filing — Add Respondent (1/3)

+ ADD RESPONDENT Choose the respondent
type from Company or

e B e details about the

no respondent)
Add Respondent respondent in below

Select Mode ® Company ' Others ' NA AP
Company Name* Mz BD CIN* 2111111111111
Authorized Person/Director of Company™* MrDE Address Of Company* 112, Mam Road
Nationality Of Authorized Person*® Indian v State* Delhi v
City/District* NEW DELHI v Pin-code* 110039
Pan Number Authorized Person/Company*  AKSKS3938M iiif;g::;;;mh"md 0222222222
E-mail Id Authorized Person/Company™ bdi@gnail com ‘
Click button to

submit the details of
respondent




e-Filing — Add Respondent (2/3)

+ADD RESPONDENT

Insert the required
details about the

The form layout
Reference No : - 0710020001612018 changes for “Others” _ respondent in below

type of Respondents
- _.-.J'Eﬂt

Select Mode | © Company ® Others () NA |
Respondent Name* MrE Address®
Nationality * Indian v State*
City/District* NEW DELHI v Pin-code*
Pan Number Authorized Person* AJS0OK1202] Mobile Number Authorized Person
E-mail Id Authorized Person® e(@gmail.com| ‘
Click button to

submit the details of

shown fields
-1 “

Circle Road

Delhi L)

110006

0333333333

respondent




e-Filing — Add Respondent (3/3

Add Respondent

& Company ' Others ' NA
Click on “Back” to Click on “Next” to
navigate to the y N

navigate to the next
previous tab

tab

Anthorized P¥ bthorised Person Address Of Company™
Nationality Of Authorized Person*® Indian v | State* Select State v
City/District™ Select City/District v Pin-code® Pin-code
Mobile Number Authorized
Pan Number Authogi The respondents ODIE “Hmber Authorize MMobile Number

Person/Company

added through the
form can be viewed

-

E-mail Id Autho

+RESPONDENT'S LIST

Mobile No

1 M's BD 112, Main Road Delhi NEW DELHI 110039 0222222222 bd@gmail com AKSKS3938M

2 Mr E Circle Road Delhi NEW DELHI 110006 0333333333 e@gmail com AJSOK1292] m w
B —




Add Petitioner Add Fespondent Add Representative Upload Document Check List Preview Payment

In case of Sections 7 &
10 under IBC Act
Remarks : - All Field are mandatory for section 7 and 10 2016, it is mandatory
User Can Skip IRP without entries in Section 9/59 using Next Button to provide IRP details

+ IRP DETAIL

&

IRP Name* Mr G IRP Registration No.* 22JEJ/8T81/2029/2202N8
Address 1* 25, Main Building Address 2 Address 2
Nationality*® Indian v State* Delht v
District” NEW DELHI v Pin-code* 110028
E-mail Id* mail com Mobile Number* 0920000000
Click button after
entering data in the
L%

fields to save IRP 1 1
details




e-Filing — Add IRP (2/2

+ IRP DETAIL

Remarks : - _ All Fle]:.i are man::?ato_ry for s.ectm.n 7 @d 10 Click on “Next” to
User Can Skip IRP without entries in Section 9/59 using Next Button navigate to the next

‘ tab

IRP Name* Click on “Back” to IRP Registration No.* IRP CODE
navigate to the
Address 1* previous tab Address 2 Address 2

Narionality* elect Nationality v State* Select State v
District™ Select District r Pin-code™ Pin-Code
E-mail Id* Email-Id Mobile Number® Mobile Number

The IRP details added

through the form can be
viewed in the shown list

Address District Pincode Mobile No E-mail

125, Main Building Delhi NEW DELHI 110028 0920000000 gigmail com Delete Edit




e-Filing — Add Representative
Basic Det7 Click or.] (BacKC Upload & Click on “Next” to Wiew
to navigate to navigate to the next

the previous e
+ CLICK 1 tab _.+IATIVE DETAILS

Reference 0o - 0710020001612018 Representative Added Successfully

Select “Petitioner”

O Back or “Respondent” for Add Representative
adding

LA-:I-:I Representative For: representative ® Petitioner "' Respondent

&

Select Petitioner * Select Petitioner v Representative®

Submit Representative

representative name
registered in NCLT e-
Courts application

Click button to
submit the

+ ADVOCATE'S LIST representative name

Petitioner/Respondent Name Advocate Name

1 M/s ABY Ltd Abhijeet sdfsdf



e-Filing — Upload Document

Add Respondent Add IRP Add Representative Upload Document Upload all relevant
documents for the case.

The documents should
be Digitally Signed

Click on “Back” to
navigate to the

previous tab Click on “Next” to
+ UPLOAD DOCUMENT navigate to the next

tab
Select the document
filed by role in the

case
Add Document

Reference No : - 0710020

*(Only PDF file can be uploaded)

Document Filed By* | Petitioner v tlocnmentType* | Petition v

= | Choose File I‘est_Dc:-cument.pdf Number of pages* 1

Added documents can be Select document

. . . t e
seen in this sectlon_ and yp
can be deleted if
required from the list ‘ Click to submit
Browse and select document for

+ UPLOADED DOCUMENT'S LIST the document for the case

upload



e-Filing — Main Checklist
Enter Values “Yes',

] “No” Or “N/A” as
Reference Mo z - 0710020001612018%8 . !

applicable in the
checklist. Provide
remarks wherever

Main Check List

Whether the petiton/application/appeal falls under the territorial jurisdiction of New Delhi’---—--Bench of NCLT? req u i red
2 Whether petition/application/appeal/reply and all enclosures are legible and in English language? o Select- -
3 Whether petition/application/appeal/reply has been printed in double spacing on one side of standard petition paper Wwith an inner margin of o Select- -
about four centimeter width on top and with a right margin of 2. 5cm left margin of Scm and duly paginated, indexed and stitched together in
paper book form7
4 Whether the relevant provisions of the Companies Act 2013/ NCLT rules, 2016 have been clearlyv mentioned in the petition/aplication’appeal? o Select- -
20 Whether notice to be given to the central government along with copy of petition/application/appeal under the relevant provision of the Vs -
companies act 20137
21 Whether proof of service of the petition/application/appealreply on the concerned registrar of companies and regional director, MMinistry Vs -
of Corporate Affairs has be filled?
22 Whether proof of service of the petitton/application/appeal'reply on all the respondents as well as caveat or {(S) . if any has been filed? Ves -
23 Whether brief of synopsis within two or three pages has been filed?
Click to submit
24 Whether date of events within two or three pages has been filed o
checklist

MNext Check List




[ ] [ ] [ ]
Add Petitioner Aodd Respondent Add TRP Add Representative Tpload Document Check Last

Reference ™o : - 0710020001612018 Date & Time : - Wed Apr 04 10:52:18 IST 2018

Code (IBC), 2016

Whether the application is complete as per general check list of WNCLT issued wide order neo 25/2/2016-INMCLT dated 28 _7.2016.

)

o ”
Enter Values “Yes”,
Whether condition concerning default amount is fulfilled as per section <4 of IBC 2016. The minimum amount is specified at Rs. One lac
and the proviso thereto. ”N o” O r. ”N/A” as

3 WWhether the requisite fees ie. Rs. 25000/~ has been paid in favour of 7Pay and Account officer, Ministry of Corporate Affairs, New a p pl ica b | e in th e
Delhi 7 Through Demand Draft

4 WWhether financial creditor meets the requirements of section 5 (7)) and 5 (8) of IBC 2016. CheCkI ISt' PrOVI de

remarks wherever

5 Whether the matter i1s withuin limistation as per the provisions of Limatation Act, 1963 . d

30 The Adjudicating Authority shall reject the application on finding the following defects/facts after seven days of the notice to the Yes -
applicant and communicate such decision to the operational creditor and the corporate debtor?(f) Any other defect observed by A A &
commumnicated to the applicant.

31 The Adjudicating Authority on finding application complete in all respect shall, within fourteen days of the receipt of the application by Ves -
an order admit the application and communicate such decision to the operational creditor and the corporate debtor.

32 Rithin 14 days of admission of the application A A has to appoint IRP as proposed and if not proposed A A has to refer the matter to Yes -
IBEBI for recommending the name of TRP. Registry has to send the communication immediately to IBBI.

33 The IBBI has to recommend the name of TRP within 10 days from reference made to it and on receiving the reference from IBBI.
registry has to place the same before the Bench immediately for appointing the IRP.

34 Every correspondence received from Committee Of Creditors/TRP/RP is required to be placed before the Bench immedj CI ick to su bmit

checklist




L] [ ] [} [}
e-Filing — Final Preview
Sdd Betifionsr Sdd Bespondent Sdd Bepresentative Sipload Docuncnt Sheck Bast

Reference No : - 0710020001612018 Date & Time : - Wed Apr 04 10:55:42 IST 2018

PREVIEW AND CONFIRM FOR FINAT. SUBMISSION

Basic Details

MNCLT Location MNew Delhi Case Type™Nature Company Petition IB
Case Title M= ABY Lid WVs. NI's BD» Subject Marter Under section 7 of IBC Act 2016
Remarks

IBC under Sec 7 25000

1oner's List

5. No. Petitioner name Aadhar Number Petitioner address State District Pincode Mobile Number E-mail Td
1 Mis ABY Litd ABSKY29281 Miall Road Delhi CENTRAT. 112099 Lelelalelolololololo] ab@egmail com
2 Mr BC ATDDI2820FT A Colony 1hi EA 110029 ©111111111 bo@email com
Respondent's List
5. No. Fespondent name Aadhar Number Respondent address State Dristrict Pincode MMobile Number E-mail Id
1 Mi's BD AKSKS3038M 112, Bdain Road Delhi MNEW DELHI 110039 Q2IIIIIIIDN bdi@gmail com
Mr E ATSOE 12927 Circle Fooad WEW DELHI 110006 Q333333333 efgmail com

5. IMNo. IRF INarme IRP Code IRP address State IDMistrict Fincods Mobile Number E-rmail Td

22 jej sisi 2020/2202ns 125, Miain Building INE. DXELHIL 110028 [elelelolelelolelele] g&@esmail com

Upl.oaded IDocument's Tast
S Mo Document Filed By Sub Document Tiype o of Pages Document Mame
1 Petitioner Petitiomn 1 Test Dwocurment pdf
ocate"s L.ist . “ ”
0 o e ”
per——— Click on “Print” to por—— Click on “Next

+ SUBMITITED CHECK LIST Final Preview Of the next tab

+ SUBMITTED SUB CHECK LIST Application




e-Filing — Payment

unal 3

Power To Emiposwer

Home | Change Password | Edit Profile | Logout

Add Petitioner Add Respondent AddIRP Add Representative Upload Document

i ™

Your Payable Amount is : 25000 Rupees Your Remaining Amount to be paid : 15000 Rupees

(Pay Fees through Net Banking/Credit Card/Debit Card)

Select pavment Mode
{Pay Fees through DD)

Select a mode of Payment : Rranch Name District
Offline (through demand draft) _

Online (through net banking, Click on
credit and debit cards) “Continue” after
selecting a mode
of payment



Fili Offline P t(1/2)
Basic Details Add Petitioner Add Respondent Add Representative Upload Document

| Your Payable Amount is : 5000 Rupees Your Remaining Amount to be paid : 5000 Rupees

© Online (Pay Fees through Net Banking/Credit Card/Debit Card)
Select payment Mode )
® Offline (Pay Fees through DD)

Demand Draft No.* Demand Draft No. Amount Rs.* Amount Rs.

Issue Date* dd-mm-yyyy Bank Name* Bank Name

Branch Name* Branch Name Payable at* Payable at

State* Select State v Distriet* Select District v
Pin-code* Pin-Code

Provide the demand draft
details in the form shown. ne .. — e

If required, user can enter Click on “Save & Continue” to generate

details of multiple drafts as receipt. In case of multiple drafts, enter
well but values need to be values one draft at a time and click on

button to enter values for another draft

entered one draft at a time till Payable amount comes to 0.




e-Filing — Offline Payment (2/2

Basic Details Add Petitioner Add Respondent Add Representative Upload Document Check List Preview Payment

~

Your Payable Amount is : 5000 Rupees Your Remaining Amount to be paid : 0 Rupees
Online (Pay Fees through Net Banking/Credit Card/Debit Card)
Select payment Mode
® Offline (Pay Fees through DD)

ps A
g Y

Demand Draft No.* Demand Draft No. Amount Rs,* Amount Rs.

Issue Date* dd-mm-yyyy Bank Name* Bank Name

Branch Name* Branch Name Payable at* Payable at

State* Select State v Distriet* Select District v

Pin-code* Pin-Code

.

S. No. Demand Draft No. Branch Name District

1 131313 5000 112202 Delete

Click to generate
receipt for the

payment




e-Filing — Offline Payment (Receipt Generation)

Click on “Receipt
Print” button to
take a print of the
receipt

Tribunal

any [
/C‘O‘(\o
2 W s National Company Law Tribunal
\& \§°
~——" Your Payment is Successful
Case Title : hdkz
Case Type : Company Petition IB
Payee Name : hdkz
Transaction Id : 1001160022072018
Transaction Date 23-10-2018
Filing No 0710102019562018
3'0 Demand Draft No.Amount Rs.Bank NameBranch Name State District Pin Code
1 12345 25000 hdfc asjdi Delhi SOUTH 110012
*Payment will be accepted as complete only when actual demand draft is submitted at
NCLT Office

Change Password | Edit Profile | Incident Report I Logout

Click on “Home”
button to return
to user
homepage



e-Filing — Online Pay

Non-Tax Receipt Portal

Government of India

Controller General

of Accounts

Dept. of Expenditure, Ministry of Finance

Non-Tax Receipt Portal

Payment Mode

I Depositor Details I

Name = MsSs ABY Ltd NCLT Payment

Address 2 = Maill Road

Address 1 : Mall Road

CENTRAL District = Delhi

Caity =

State = Delhi Country = o1

1312099 Emmail = ab@gmail.com

Pincode /FipCode =

Mobile No (91) = S000000000

Pan Number

Aadhar Number

Tin Mumber

Tan Number

Purpose Details |

5r.
Mao.

Amount (In
INR)

Payment Period )
Freguamcy

Purpose &

PAC Mame Payment Type

Ministry DO Mame

_ . - Fillimg
CORPORATE P&O Corporate Affairs, Mew Matiomal Company Law Tribunal, Mew
1 AFFAIRS Delhi[0&86000] Delhi Bench[205451] Fess. Company Cn= Tims= 1.00

IMNR one omly Total : 1L.00

Click on
“Confirm” button
to navigate to the

next page

Click on “Cancel”
button to go back
to the last page

I | Cancel




e-Filing — Online Payment (2/2

* Non-Tax Receipt Portal Controller General of Accounts
Government of India Dept. of Expenditure, Ministry of Finance

Confirmm Info - Pay SeIeCt your bank ‘
and mode of

Paymenit Gatevway
The payment canmn be made by a2 depositor using all Indianmn Credit CTards or Debit Cards and also via the Internet Sanking of banks through a ment
below
T e ey ey St
OM = ﬂlclclBank p— E O TR TR o _— - P —— - ﬁ Indian Bank

(=) | == ] —

Net banking Debit card ' Credit card

“harges applicable T:0.01L
wisA - . SERssLro

Check the box to Enter the
agree to the Terms e s
and Conditions shown above Qs =
related to payment = = =howmn abowe: QlkcFBEK=

Pavw' button, wou will be redirected to a secure gateway. after completing the payvment wou will be redirected back

WView User Chharge

click =mn

~lease Wwait and do not Press Back or Refresh button of wour browvwser while wour transaction is being processed

o
Iairruer:

pe=r Thie terms amd comditions of thhe charge back-refuamnd policy of RN TRP (RNMomn tax Receipts Portal), only Gemnwuimnese refumnd s S charoe
kk clairmms wrilll bhe emntertaimnaed Ffor refumnd . The refumnd will be processed offline by the respective PAO S DD ofF the comoaermmaed

istry  Deaepartmmeaent to vwihich the usaer has mmads Thae payrmeant throwmog iz M TRP .

[ o'} Chargebachk refumnd clairm weilll be entertaimned by The payment gatewway ) bambk omoce the tramsactiong
rMimnistry S Departeree i

[ ] Click on “Pay”

I [E= i 3 +kncwledge and confirm that I hawe read and agree to the Terms and Conditions.

I’ Back |
' ' making the
payment



e-Filing — Online Payment (Receipt Generation)

¢4

1\
'-.'3_ -

-\.'

E
=
5=

National Company Law Tribunal

Your Payment has been Successful

&

Payee Name : Company Testing 1

Click on button Case Type : Company Petition
to take a print of

the receipt

ase Title : Company Testing 1 Vs. Company Testing 2

MNcit Transaction Id : 07010100023032018
Bank Transaction Id : 2510180000564
Transaction Date and Time : 25-10-2018 00:10:00
Amount : 5000 Rs. Only

Click on

button to take
download
receipt



User Manual — e-Filing Module
of e-Courts (NCLT) application

e-Filing — Associate Case Module



User can search a
case by adding all

the details

Assoclate Case

@ Welcome: nitin Case
Type:

@ Petitioner Store

=% CHOOSE YOUR BACKLOG CORRESPONDING CASES

IA Filing Sr. No Reg.No. Date of Filing Case Title Select

Company Petition y (Case 109 Location® Mational Co = Case 2018

No:® Year:™

£

Petition Filing &Y

1 0710102006012018 2015-04-04 ATUL KHANNA Vs. UNION OF INDIA Click To Associate

»  Document Upload

User to click on
Upload Via Security Code Associate case either
through petitioner or
Associate case nondent store

Click to
Associate the
case and add

mobile number
and email id

& Welcome: nitin == Party List

Q peoncr s I N L T N (N [T

S-2/184, OLD MAHAVIR
1 ATUL KHANNA NAGAR, WEST DELHI Petiioner m
Delhi NEW DELHI 110018 Click on Edit

@ Respondent Store

to add
details




Assoclate Case

=+ Party Details

Data Updated Successfully.

@ Welcome: nitin

@ Petitioner Store

Mame ATUL KHANNA
@ Respundenl: Store MDb“E z***a—*ﬁ??u |
Ernail Id |anu"**”*”*d@pw~:.mm |

& My Account

Click on Submit
to update the

added details in

NCLT E-ﬁ"ﬁg Inbox = the system ®m O

e-filing@nclt.gov.in 306 PM (1 minute ago) Yy 4w i

to me -

Dear User, You have been added as a party in case number.CP/109/PBE/2018. Your contact details have been updated as per latest details provided in e-Filing
website. Filing no in this case is 0710102006012018 and Security Code is 0C05157EBESTI84A6F20105C67BC3134

An email and SMS will be
sent to the user along with

security code to upload
documents for the given
case




ASSOCiate Ca Se Enter security code

and filing number
sent on the users
mobile and email id

g Welcome: nitin = UPLOAD DOCUMENTS SECTION

@ Petitioner Store

Enter Security Code® Enter Security Code Enter Filing Number® Enter Filing Number

%= CHOOSE YOUR CORRESPONDING DETAILS

Petition Filing &

IA Filing

Document Upload Upload Document Add Advocate

0710102000882016 TEST PET P1 8377946770 a"”Sha”aﬁﬁggma”ﬂﬂ

click to upload Add Advocate

Upload Via Security Code

Associate case
Click on add
@ Respondent Store Click on upload advocate to add
via security code any new

P — to upload and Click on upload representative
add advocate for to upload any
any associated document
case

™ LOGOUT



Associate Case — Upload

# Welcome: nitin

=4 CONFIRM ALL DETAILS AND PROCEED

@' Petitioner Store Document Filed By* Petitioner Filing Number* 0710102000882016
Name® TEST PET P1 Mobile Number® 8377946770 Email* anusha. vaidi@gmail.com
@ Respondent Store
& My Account =+ UPLOAD SECTION
O LoGouT
Document Type® Select Document Type ¥ Selectfile” Choose File | Mo file chosen

EE Select Choose the file
document type from the folder
from the drop and click on
== Submit Documents List  (**Multiple documenis can be subi. down upload

5. No. Miscellaneous Number Party Name Document Type View Action

After uploading

multiple

documents user

to click on
submit



Associate Case — Upload

# Welcome: nitin
O Petitioner Store
» Petition Filing
IA Filing
Document Upload
Upload Via Security Code

AssoCiate case

0 Respondent Store

& My Account

You have uploaded below Document Successfully

Filing No:  0710102000882016
Filing Date : 23-10-2018

5. No. Filing Number Miscelleneous No Party Name
1 0V10102000882016 0V10102000882016/2 TEST PET P1
Receipt Print

File Name

User Survey Form. pdf

A document
upload receipt is
generated which

can be printed
and kept for
reference



Associate Case — Add Advocate

“ & @ https://efiling.nclt.gov.in/addRespondentAdvocate.drt?id=5449 Q ¥ j Select Advocate “

AADITYA A PANDE--NA

i Apps Managed bookmarks  For quick access, place your bookmarks here on the bookmarks bar. Import bookmarks now... AADITYA A PANDE--MAH/1806/2012
AADITYAVIAYKUMAR--NA
AAKANKSHA KAUL--D/M1891/2015

) AAKANKSHA NEHRA --KARMT10/2012
Tribunal AAKASH SEHRAWAT —NA

AAKASH SHERWAL-NA

AALAM BIR SINGH NIJJAR --DV3205/13
AALOK JAIN--NA

AAMIR JAMAL-D/B844-R/1958 I

@ Welcome: nitin 4+ CONFIRM ALL DETAILS AND PROCF~ User can select AANCHAL DUTTA--D/1627/2014
advocates from AANCHAL TIKMANI-NA
» already A AND G LEX CONSULTANTS--NA
() petitioner store ! AARTI KUMAR-NA
registered AASHISH KHATTAR--NA

representative AASTHA —D/4418/2016
{:ﬂ Respondent Store *+ Add Advocate list AASTHA TRIVEDI-D/4186/2017
AAUSH SAI-DI2972/17
AAYUSHI AGGARWAL--NA -
& My Account
Select Advocate® Select Advocate v |

® LoGOUT

After selecting
adovocate user
to click on
submit

== Advocate List



User Manual — eFiling Module
of eCourts (NCLT) application

Document Upload



Documents Upload By Petitioner

@ Welcome : vikrant_sharma

0 Petitioner Store

Petition Filing &

B Draft Cases @ Mode of

Payment
(Online)

1A Filing

Document Upload

O Respondent Store Click on” Upload
Document” to upload

documents under
submitted petitions

® My Account

O LOGOUT

E-Filed-4 —

Mode of
Payment

(Offline)

Cases in NCLT

E-Filed Cases

Draft- 1

-

® Draft-1 @ Online Payment - 0 Offline Payment — 1

—  Online Payment - 0

Offline Payment - 1

® E-Filed - 4




Select Case for Document Upload

# Welcome: nitin

#= CHOOSE YOUR CORRESPONDING CASES Enter the case
reference number to

search the case in the

0 Petitioner Store
list, if required

O Respondent Store S Date of
Y
No |: Filing Number Filing Case Title Select
@ My Account 1 0811101000012018 Sep 27, weewnwe Vs. riret
2013
O Locout 2 0404113000022018  Oct 23, 2018 | fadf V's. sddidsd

Click button to upload
3 0710102019562018  Oct23, 2018  hdkz documents under a

submitted petition

4 2903111000012015 Oct 22, 2018 fgt Vs. wrwerwe
5 0710200026652018 | Aug 21, AlIR TRAVEL BUREAU LIMITED V5 REGISTRAR OF COMPANY, NCT OF
2018 DELHI AND HARYANA

Showing 11to 5 of 174 entries Previous - 2 3 4 5 35 Next




Upload Documents

Document Filed By™ Petitioner Filing Number* 0710120001982018

@ Welcome : vikrant_sharma

O Petitioner Store
0 Respondent Store

Name* Mis ABY Ltd Maobile Number* 9000000000 Email* ab@@gmail.com

Choose file to
<= UPLOAD SECTION upload from
local system

My Account

Document Rejoinder v | Select file*

Choose File | est_Document.pdf

Select
document type

LOGOUT

Click on the button
to upload
= Submit Documents List  (*Multiple documents can be submitted together) documents against
petition

S. No. Miscellaneous Number Party Name Document Type Original File Name View Action




Submit Documents

User can upload

multiple documents
== CONFIRM ALL DETAILS AND PROCEED and then submit

O Petitioner Store them together.
Document Filed By* Petitioner Filing Number* 0710120001932018

& Welcome : vikrant_sharma

Name* ABC Mobile Number* 9999999999 Email* abc@gmail.com

== UPLOAD SECTION

Document uploaded successfully

Document Type* Select Document Type v Selectfile* Choose File | No file chosen

LOGOUT

Uploaded
documents are
visible in the
documents list

O Respondent Store

My Account

= Submit Documents List  (**Multiple documents can be submitted together)

5. No. Miscellaneous Number Party Name Document Type Original File Name View Action

1 07101200019320181 ABC Rejoinder Delete

Click on “Submit” to

submit the
documents




Document Upload Completion

User will view the
success message after

successful submission
of documents

&2 Welcome : vikrant_sharma

@ Petitioner Store You have uploaded below Document Successfully

Filing No : 0710120001932018

@ Respondent Store Filing Date : 05-04-2018
S. No. Diary Number Miscelleneous No Party Name File Name
My A )
- R 1 0710120001932018 07101200019320181 ABC Test_Document. pdf

Hece'lll Print
Q LOGOUT




User Manual — e-Filing Module
of e-Courts (NCLT) application

My Account Details



My Account

National Comyp AW Liade®nal -

Power To Empower

Home ‘ Change Password | Edit Profile | Logout

@ Welcome : vikram_sharma

HEE D=t Cases @ LELE Mode of E-Filed Cases
Payment S
O Petitioner Store (Online) ) )
(Offline)
17 14
O Respondent Store
Click to view list of Cases in NCLT
draft and filed cases
() My Account  Draft-3

/ __— Online Payment - 0

a----

Click to view
documents uploaded iled - 14 —
under filed cases

¥ My Cases

¥ Submitted Documents

. . Offline Payment - 17
% Transaction History

Click to view details of
online and offline

O LOGOUT .
transactions

® Draft- 3 @ Online Payment - 0 Offline Payment - 17 @ E-Filed - 14



My Account — My Cases

= Digital India

E i prcviier

Home | Change Password | Edit Profile | Logout
Click to view

L details of e-
filed case
Payment
Reference No Case Type Petitioner Name Respondent Name Status
1 0710002003222018 Company Petition IB Test A Test B COMPLETED  Filing 071012000219201

Completed

2 0710002002192018 Company Petition IB AHLTTWATLIA CONTRACTS JASMINE BUILDMAERT PRIVATE COMPLETED  Filing 0710120001312018
(INDIA) LIMITED LIMITED Completed

3 0710002002112018  Company Petition IB SIDDHI ENTEEPEISES AMEAPALT SAPPHIRE COMPLETED  Filing 0710120001272018
DEVELOPERS PRIVATE LIMITED Completed

4 0710002002092018 Company Petition IB SIDDHI ENTEEPRISES SIDDHI ENTEERPRISES COMPLETED  Filing 0710120002172018
Completed

5 0710002002032018 Company Petition IB M/S SETH THAKUEDAS M/S CALS FEFINERIES LIMITED COMPLETED  Filing 0710120001242018
KHINVEAT RATHI pmpleted

Click to edit

¥ 3 . it . AR ! ' I . T T .
6 0710002001992018 = Company Petition IB SH. SANJAY ARORA M/5 TECHNOPAEK ADVISORS PVT. cases in draft

LTD.

071012000120201%

7 0710102001912018 Company Petition W'z Advisory Services Mr B K Dutta PENDING Draft




My Account — My Submitted Documents (1/2)

@@ Welcome : vikram_sharma

Enter your Diary Number:

0 Petitioner Store
Choose Your Corresponding Details For Document View Status
Search:
O Respondent Store
N Payment
Select |: Diary No Case Title Case Type Status
[ 0710120002192018 Test AVs. TestB Company Petition 1B COMPLETED
® My Account
O 0710120001312018  AHLUWALIA CONTRACTS (INDIA) LIMITED Vs. JASMINE BUILDMART Company Petition 1B COMPLETED
PRIVATE LIMITED
(V] LOGOUT O 0710120001272018 SIDDHI ENTERPRISES Vs, AMRAPALI SAPPHIRE DEVELOPERS Company Petition 1B COMPLETED
PRIVATE LIMITED
Select the case to "
o 0710120002172018  SIDDHI ENTERPRISES Vs. SIDDHI ENTERPRISES Company Petition IB COMPLETED

view uploaded
documents | 0710120001242018 /S SETH THAKURDAS KHINVRAJ RATHI Vs. M/S CALS REFINERIES Company Petition I8 COMPLETED

LIMITED

Showing 1 to 5 of 39 entries

Previous - 23 4 5 .. 8 Ned

Click on the

ons ——=1

proceed



My Account — My Submitted Documents (2/2)

-
Power To Empower

Home | Change Password | Edit Profile | Logout

@ Welcome : vikram_sharma

Enter your Diary Number: |0710120002192018 Search ‘

0 Petitioner Store
Uploaded Document List
0 Respondent Store

Party Name  |* Party Type Serial No Misc No Filed date Doc Type File Name View

Test A Petioner 1 0710120002192018 18-04-2013 Petition Test_Document.pdf
(] My Account

Showing 1 to 1 of 1 entries

Click to
O LOGOUT

navigate to Click to view the

previous screen uploaded
document




My Account — Transaction History

Digital India

Power To Emipower

Click to view the
receipt of : ‘ Logzout

transaction
@ Welcome : vikram_sharma

O Petitioner Store
sr i

No |: Filing No NCLT Txn Id Amount Txn Status Payment Mode

Transaction History

View Receipt

View Receipt

1 0710240000702018 1002090000992018  5000.00Rs SUCCESS Offline
O Respondent Store

2 1010160001342017 1010160002322017  40000.00 Rs SUCCESS Offline View Receipt
3 07010100001362018 5000.00 Rs PENDING Online View Receipt
(") My Account
4 00010100000202018  25000.00 Rs PENDING Cnline View Receipt
5 0710120001242018 1001160001492018  2000.00 Rs SUCCESS Offline View Receipt
0] LOGOUT ) .
Showing 1 to 5 of 60 entries Previous n 2 3 4 5 12 Next




Case Status - Dashboard

PN A
.GU 1013 ! #w Tribunal 3 .....

Home | Change Password | Edit Profile | Incident Report | Logout

Mode of Mode of E-Filed Cases 1A-Filed
— Payment ? Payment
{Online) {Offline)

75 9 123 107

g Welcome: nitin Draft Cases

O Petitioner Store

O Respondent Store

@ My Account Cases in NCLT :
User can view

details for any case
- Draft-75 e-Filed/IA Filed/in
Draft

® LoGouT

E-Filed - 107 —

— Omnline Payment - 9

Offline Payment - 122

® Draft - 75 @ Online Payment - 9 Offline Payment - 123 @ E-Filed - 107



Status of e-Filed Cases

User can also
search for any
case

n”

Click on “view details

Cases E-Filed to see at he details
and status of any case
in the list

¥  entries

Pet. Name 4| Res.name 4| YourRoleAs 4| . vDetails §| Uploaded Document 3§

IBM vs HDFC [BM HOFC Petitionar View Details View Document

fgt va wrwerwe fgt WIWenve Petitioner View Details View Document

amina vs asghsy  amina asghsy Petitioner View Details View Document Click on “view
documents” to see
all/any documents
zsfsdf vs sdfsds  zsfsdf Petitioner View Details View Document uploaded

Test Vikas vs Test Vikas Petitioner View Details View Document

Showing 1 to 5 of 107 entries Previous - 2 3 4

Click on “Close”
to close the
window



Status of the case

Scrutiny status

E-Files Cases - Case Status S

# Welcome: nitin Filing No. Scrutiny Status Registration

@ e 04046130002442018 Under Scrutiny Registration Awsited

@ Respondent Store

& My Account E-hear./Ord. Current Status

Registration Awaited Registration Awaited Registration Awaited
O LoGouT

Filing number of + Petitioner 1 Respondent 1
the case
Order corresponding

to the hearing date Current status of
can be view on the case
clicking the link

Date of case
listing before the
bench




E-Files Cases - View Document

amina vs asghsy 2709138001092018

Diary Number
1. Affidavits amina Pl 2709138001092018 User Survey Form pdf 22-10-2018 02:47-32 —
2. Affidavits amina Pl 27091380010920181 Status CBTOVES1 GO0 pdff 22-10-2018 11:26:08 3
3. Annexure amina Pl 27091380010920181 PI Request Form NCLT pdf 22-10-2018 11:43:22 2
4. Annexure amina Pl 2709138001092018/2 4 pdf 22-10-2018 11:50:56 —

User can see all the
documents upload by
clicking on “View
Documents” of the filed

case.
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of e-Courts (NCLT) application

IRP Login



IRP/RP Registration

User can register as
IRP/RP by filling the
details in the form along

with correct registration
/Enrolment no.

I/

Power To Empower

IEP Name* RP Name ERegistration Address 1* A ddress
) Number/Enrollment Number™ ) )
*
Address 2 Address Land-mark Landmark State Select State v
v/ District® . " . "
City rict Select City y | [Pin-code Pincode Login Id Login Id For Creation
Mobile Number= Mobile Number
B
E-mail Id e-mail Td

Back Reset Submit & Next



IRP Login

# Welcome: test_irp

@ My Account

» & My Cases

» ¥ Filing/Document Upload

® LoOGOUT

Draft Cases

User can click on My
Account and then
Filing/Document Upload
and view those cases for
which the user is marked
as IRP.

Tribunal

Mode of
Payment
(Online)

4

Home | Change Password | Edit Profile | Incident Report | Logout

« l1A-Filed

Mode of
Payment
(Offline)

@ E-Filed Cases

0

(o]



IRP — Upload Document (1/3) S

Choose Your Corresponding Details

# Welcome: test_irp

|# CaseNo Pet Name Res Name Date Of Filing Preview and Upload Filing

@ My Account Filing No

0710102400882016  C.P. (IBY9872/FB/2016 TESTPETP1  TESTPETPFZ  01-Jul-2013 View and Upload
0710102400912016  C.P (IB)/&9287/PB/2016 TESTPET 2 TESTRES 2 01-Jul-2013 View and Upload
0710120005662018  C.P(IB)2c00000/PB/2018  AAAAAAL BEEEBEEEBE 09-Aug-2018 | View and Upload |

Showing 1to 3 of 3 entries

Proceed To Filing

¢ LoGouT
Proceed To Filing

Proceed To Filing

Previous - MNext

User can view and

upload document
related to the case



IRP - Upload Document (2/3)

Document Uploading Section For

Filing Number 0710120005662018
IRP Name Anusha

&= UPLOAD DOCUMENT

Add Document
User can add as

many documents
as required one
Select file* Choose File | No file chosen by one and click

on add
I Add Document
document

&= UPLOAD DOCUMENT'S LIST

5. No. Diary Number Party Name Document Type Original File Name View Document

Document Type® | Appointment of RP v | Document Date™ dd-mm-yyyy

All the documents
uploaded will be

User can click on back visible as a list

to go back to the list of
cases under its login

under upload
Document’s lists




IRP — Upload Document (3/3)

Information

o Document Uploaded Succesfully

Click on ok to add view
uploaded document or
upload another
document




IRP Case Filing e

associated with the
IRP

# Welcome: test_irp

Choose Your Corresponding Details

@ My Account Filing No |#* Case No Pet Name Res Name Date Of Filing Preview and Upload Filing
0710102400882016  C.P.(IB)y9872/PB/2016 TESTPETP1 TESTPETF2  01-Jul-2018 View and Upload Proceed To Filing

O LoGoUT
0710102400912016  C.P. (IB)/6987/PB/2016 TEST PET 2 TESTRES2  01-Jul-2018 View and Upload Proceed To Filing
0710120005662018  C.P. (IBy2600000/PE/2018 = AAAAAAA BEEBEEBEBE 09-Aug-2018 View and Upload | Proceed To Filing I

Showing 1to 3 of 3 entries Previous Mext

User can proceed
to filing




IRP Login Case Filing - Basic Details

BASIC DETAILS

Reference No : -null

NCLT Location® Location of Respondent®

New Delhi v Union territory of Delhi ¥
Case Type/Nature™ - Select Case Type v | Case Number C.P. (IB)/2600000PB/2018
Section of IBC Act 2016% | Sec 60(3) - | Fee Amount 1000

Total Payvable Amount : 1000

l Save and Next l

User can fill in basic details of
the case and click save and
next.

This will generate a reference
number for the case to be filed



IRP Login Case Filing — Add Petitioner

After submitting the

details for all the

click on next to go
+ ADD PETITIONER on the section page

EReference No : - 0710102707702018

Add Petitioner

Select Mode ' Company ® Others
Petitioner Name* TEST 123 Address® ADDFES
Nationality of Authorized Person® Indian ¥ | State® Delhi v
City/District™ S0UTH v | Pin-code® 110017
Pan Number Authorized Person ADFGI1234E1 Mobile Number Authorized Person® Q808080508
E-mail Id Authorized Person® annsha@2534 com
I Submit Petitioner

User can add
petitioner by filling all

+PETITIONER'S LIST the above details and
clicking on submit




IRP Login Case Filing — Add Respondent _ommmm-

details for all the
respondent user can
click on next to go

on the section page
Baszic Details Add Petitioner Add Respondent Upload Docoment Preview

Add Respondent

Reference No : - 0710102707702018

Select Mode ' Company ® Others ' NA

Respondent Name* Test 087 Address* KSLT

Nationality * Tndian y  State Delhi v
City/District* SOUTH v | Pin-code* 110017

Pan Number of Authorized Person ASDFG12340Q Mobile Number of Authorized Person 0208020808

E-mail Id of Authorized Person* my@123.con |

Submit Respondent User can add Respondent
after filling all the above

+ RESPONDENT'S LIST details and Clicking on
submit



IRP Login Case Filing — Upload Document

After uploading all

the documents, user
Reference No : - 07T10102707702018 Document Uploaded Succesfully Date & can click on next to
go on the section

+ UPLOAD DOCUMENT page

Q@ Back Add Document

*(Only PDF file can be uploaded)

Document Filed B> Document Filed By —- v Document Type* — Document Type - v
Select file* Choose File | No file chosen Number of pages® 0

Document Date® d.li-ﬂun-:-:'_'.'_';__-:' .
User can click on

add documents and
upload all the

documents one by
+ UPLOADED DOCUMENT'S LIST one for the case

Docament Filed By Document Type Docoment Name View Document

1 [EP 1 Appointment of BP Uzer Survey Form pdf View Delete




IRP Login Case Filing — Preview

Reference No : - 0710102707702018 Date & Time : - Thu Nov 22 15:02:25 IST 2018

PREVIEW AND CONFIEM FOR FINAL SUBMISSION

Basic Details
NCLT Location Wew Delhi Case Type/Nature Comparny Petition IB

Location of Respondent Udon territory of Delhi Case Number CP (IBy2600000PB/2018

Sections

1 IBC Under Sec @

Petitioner's List

5. No. Petitioner name PAN Mumber Petitioner address State District Pincode hohbile Mumber E-mail Id
1 TEST 123 ADFG1234E1 ADDEES Delhi SOUTH 110017 SEOE02808 anusha@?34 com

Respondent's List

Respondent name PAN Number Respondent address State District Pincode Mobile Number E-mail Id

1 Test 987 ASDFG12340Q KSLT Delhi S0UTH 110017 Q8980803038 my@123 com

Uploaded Document's List U .
ser can preview

the case details



IRP Login Case Filing — Offline Payment

User can also pay
for the case filing
either online or

Online (Pay Fees through Net Banking/Credit Card/Debit Card) by demand draft
®Offline (Pay Fees through DD) i.e. offline

Your Payahle Amount is : 2000 Rupees Your Remaining Amount to be paid :

Select payment Mode

Demand Draft No. Branch Name

1 123456 2000 hdfe asdki Delhi SOUTH 110017 Delete

User click on
proceed to

generate the
receipt




IRP Login Case Filing — Receipt

§ gg} National Company Law Tribunal

Your Payment is Successful

Caze Title - Test 123 Vs Test 987
Case Type: Company Petition 1B
Payee Name : TEST 123
Transaction Id : 1001160031052015
Transaction Date ~ 22-11-2013
Filing No 0710102007052017
S. Demand Draft Amount Bank Branch . .. Pin
0. No. Rs. Name Name State District Code
1 123456 2000 hdfc asdki Delhi SOUTH 110017
. . *Payment will be accepted as complete only when actual demand draft is submitted at
“
Click on “Receipt NCLT Office

Print” button to
take a print of the
receipt

Click on “Download”
button to download

and save a copy of
the receipt



IRP Login Case Filing — Online Payment

Your Payvable Amount is : 2000 Rupees Your Remaining Amount to be paid : 2000 Rupees

®0Online (Pay Fees through Net Banking/Credit Card/Debit Card)

Select payment Mode
Offline (Pay Fees through DD)

Click on Continue
to pay online.

Demand Draft No. Branch Name




IRP Login Case Filing — BharatKosh

g Non-Tax Receipt Portal Controller General of Accounts

Government of India Dept, of Expenditure, Ministry of Finance

AL Terms And Conditions Charge-back and Refund Policy

Non-Tax Receipt Portal

Payween! Mapue Ovpoetors Oetats Centorm Irfu ey

Payment Mode Online
Harrm asmie NLLT Payreeni)
Addren 1 anded Addrea 2 ardez
ey U Dtz et P
Salw Seiry Country v
Pocode'lizcode 1o} bt arunhua o Pyt Lam
Mobile No. (71 LAt LA
Aaitrar Nunber PAN Narber
TAN Mo, TN Mo

. mnnbry PAD Neoow DOO Narnw Porpowe and Payrert Tyce Payment Peros | Anourr |
No. frequency e
OB MO Lo Fare Naliorw Compuary Lew Inibamal, Sew Deibe L8 ¥ LVENL Y AND BAMCILR LY Ore 1 arw Q0

AR un--‘;erub:ql Baonct{208451) LODE "2 1110 : Click on Continue
to pay online.

INR bwo thowana only




IRP Login Case Filing — Receipt

",

Payee Name :

Case Type :

Company Testing 1
Case Title :

Company Petition

Company Testing 1 Vs. Company Testing 2
Mcit Transaction Id : 07010100023032018
Bank Transaction Id : 2510180000564
Transaction Date and Time :
Amount :
Click on “Receipt

25-10-2018 00:10:00
2000
Click on
Print” button to
take a print of the

“Download”
button to
receipt :

Rs. Only

download and

save a copy of the




THANK YOU



